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                                         BEFORE THE REGISTRAR M K HANJURA

     Criminal Appeal                 No(s).   148-151/2014

     ANJUM KHAN & ORS.                                                 Appellant(s)

                                                     VERSUS

     STATE OF U.P. & ANR.                                              Respondent(s)

     (with office report)

     Date : 26/02/2015 These appeals were called on for hearing today.

     For Appellant(s)
                                         Mr. Shakeel Ahmed,Adv.

     For Respondent(s)                  Mr. Aviral Saxena,Adv.
                                        Mr. Abhishek Chaudhary,Adv.
                                        Mr. P. Narasimhan,Adv.

                              UPON hearing the counsel the Court made the following
                                                 O R D E R

                         The learned counsel for the parties shall file the additional
     documents, if any within a period of four weeks.
                         List again on 7.5.2015.

                                                                       (M K HANJURA)
                                                                         Registrar
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